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( ANNEXURE - 1)



BEFORE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW 
DELHI  

ORIGINAL APPLICATION NO. 841/2024 
 
IN THE MATTER OF: 
ANUPAM VERMA  

APPLICANT(S)  
VERSUS 

STATE OF UP  
RESPONDENT(S) 

 
1. It is humbly submitted that this compliance report is filed in accordance 

with the directions passed by the Hon’ble National Green Tribunal, 
Principal Bench, New Delhi, dated 14.10.2024, in OA No. 841/2024 titled 
Anupam Verma vs. State of Uttar Pradesh & Others.  

 
2. That in accordance with the Hon’ble Tribunal’s order, a Joint Committee 

was constituted to investigate and assess the environmental compliance of 
Amarun Foods Pvt. Ltd. (Slaughter House) located on Agasand Road, 
Kursi, District Barabanki. The committee members conducted an on-site 
inspection on 25.10.2024, in line with the instructions of the Hon’ble 
Tribunal.  

 
3. That the previously constituted committee re-inspected the unit M/s Fair 

Exports (India) Pvt. Ltd. (old name-M/s Amarun Foods Pvt. Ltd.), Agasan 
Road, Kursi, Barabanki on 25/10/2024, Mr. Maroon Mirajuddin 
(Operation Manager) was present as the unit representative at the time of 
inspection. 
 

 
4. That the unit M/s Fair Exports (India) Pvt. Ltd. (old name-M/s Amarun 

Foods Pvt. Ltd.), Agasan Road, Kursi, Barabanki produces 80 MT/day 
frozen meat by slaughtering 750 buffaloes / buffaloes and 750 sheep / goats 
daily in the slaughterhouse and the detailed inspection report of the unit 
conducted by the previously constituted committee dated 19/09/2024. 
  

5. Further, regarding compliance of the conditions of the order dated 
14/10/2024 passed by the Hon'ble National Green Tribunal, New Delhi and 
the consent dated 20/12/2019 issued by the Uttar Pradesh Pollution Control 
Board, Lucknow, a letter was sent to the referenced unit by the Regional 
Office, Uttar Pradesh Pollution Control Board, Lucknow dated 
18/10/2024, the reply to which has been sent by the unit to the Regional 
Office of the State Board, Lucknow on 22/10/2024. According to the reply, 
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MOST RESPECTFULLY SHOWETH:



the total land area of the unit is 104,697.0 square meters, in comparison to 
which the unit has developed a green belt in an area of 41,762.9 square 
meters. Which is 39.88 percent of the total area.  

 
6. That the joint committee constituted a field verification of the green belt 

area of the referenced unit. The green belt has been developed with trees, 
plants, green parks, which is more than 33 percent of the total area. 

 
7. That the comprehensive inspection report prepared by the Joint 

Committee, detailing all observations and including on-site photographs, 
as well as collected documentation, is annexed with this affidavit for the 
Hon’ble Tribunal’s review and further action.  
 
 

 

 

THROUGH 

 
PRIYANKA SWAMI 

ADVOCATE 
COUNSEL FOR THE STATE OF U.P. 

F- 13, GROUND FLOOR, JANGPURA EXTENSION, 
NEW DELHI- 110014 
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